' BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH
'AHMEDABAD

C.P. (LB) No. 125/9/NCLT/AHM/2017

‘Coram: Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
_ Hon’'ble Ms. MANORAMA KUMARI MEMBER JUDICIAL '

ATTENDANCE CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD '

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 23. 10 2017

Name of the Company: D -Shree Balaji Engineers
- Vs -
Asia Motorworks Ltd_.' '

Section of the Companies Act:
' o ' Code

- S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION _ REPRESENTATION SIGNATURE

2.

' * ORDER '

- Learned Advocate Mr. Tirth Nayak present for Operatlonal Credltor/ Petltloner
None present for Respondent -

' Petitioner ﬁled bank certiﬁcate. '

[t appears that notlce of date of heanng not yet served on Respondent as can be seen

' ~ from the track report ﬁled by the petitioner.

~ Hence, petltloner is directed to issue fresh notlce of date of hearmg by speed post
and by mail and shall file proof of Sservice.

List the matter on 10.11.2017. S
IKKI RAVEENDRA BABU
MEMBER JUDICIAL
MANORAMA KUMARI
‘MEMBER JUDICIAL

Dated."this the 23rd day of October, 2017.

_ Sectlon 9 of the Insolvenc ' and Bankru tay

T TiRTH Nayak A PRTimover Il |




